
~

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST
DISTRICT KARKARDOOMA COURTS, DELHI

0 R D E R

in partial modifications to earlier order no. 14278-14328/Judi./Eastll<KD/Delhi dt.12.08.2025. the
following Committee for all the District i.e. East District! Shahdara I North-East are hereby constituted
with immediate effect.

I s|.. NAME or commrrrsas I . V’ W z_—NAME or juoicmi. orricsas W If T M It
NO

D1 I T V1. Gajender’Slngh Nagar; ]udge,ISpl. ]udge:illDPS, SI-ia,hdara, CI'\BIl'pBl:SOI'I I
2. Mi: Mohammad Ehtesham, DJ-O3, Shadara, MemberB“""°::’§1fi1“lI§§‘“"cE 3. Administrative Clvll Judge. East, Member
4. Administrative Civil judge, North-East, Member
5. Administrative Civil Judge, Shahdara. Member

However, any correspondence with the Hon'ble High Court of Delhi. New Delhi & The Ld. Principal
District & Sessions Judge (Hqs) shall be done only through the undersigned.

Note: Rest of contents with respect to order no. 14278-14228/Judl./East/KKD/Delhi dt.12.08.2025
will remain same. - I _

' @i‘iiii4D ' i
I . . . . " /_ l Principal Distric ns l t)

. ~ (Officiat ng)
'-5 -. it /.~l'<arkardooma Courts Delhi:

\I (3 "KW r '“a’<.i*/ i Rgj W udllEast/KKDl202 ' Date; Q §"§,\I -In!“N0 I] .

Copy forwarded for information and necessary action:

The Registrar General, Hon‘ble High Court. New Delhi
The Principal District & Sessionsjudge. (Hqsli Tis Hazari Courts. Dem-

‘ ' ' h-E st. K rkardoorria Courts, DelhiThe Principal District & Sessionsludge. S daralNort a a
. The Concerned judcial Oficers Courts. Delhi

,_5./ The website Committee. Tis H Courts/Karkerdooma Courts. Dem
6. For uploading on LAYERS.
7. P.S to all the District Court. Delhi.
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\, __ .
Principal Districtg ess' nsqifdgéltastl

(Orficiating)
Karkardooma Court , Delhi


